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(U) Ahmadpur-Katwa 
Rail-way 

(iii) Bankura-Damodar 
River Railway 

Eastern Railway 

South Eastern 
Railway 

BeSi<ies, the Dehri -Rohtas Light Railway 
linc, owned by Dehri Rohtas Light Railway 
Company Ltd. (MIs .. Sahu Jain Ltd. being 
the Managing Agents), was worked by the 
Company under an Agreement with the 
District Board of Shah bad (now State 
Government of Bihar). The Central Govern-
ment (Department of Railway~) have no 
contractual or financial obligation in this 
case. 

(b) and (c). In view of (a) above, does 
not arise. 

Total Cost and Net Return from R.eturn J 
Irrigation Projects 

57. DR. A.K. PATEL: 

SHRI C. JANGA REDDY: 
Will tbe Minister of WATER RESOURCES 
be pleased to state : 

(a) the total cost of each completed 
large irrigation project and the average 
annual net returns from each one; 

(b) what average percentage the net 
return is on investment in each case; 

(c) how do these returns compare with 
those in some other developed/developing 
countries ; and 

(d) the steps taken to improve tbe net 
returns mentioned in (b) above and their 
outcome? 

THE MINISTER OF WAiER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) and (b). Information a bOut investment 
on individual projects and returns therefrom 
is not maintained at the Centre. It is found 
that usually tbe returns from irrigation 
projects vave been low and are not commen-
lurate with the investments. 

(c) Sucb comparison connot be made 
OD account of different circumstances aDd 
levels of development of each country. 

(d) The Seventh Plan document for irriga-
tion programme has emphasised tbe Deed for 

periodical review of water rates to meet the 
cost of operation aDd maintenance and to 
provide a reasonable return on investment. 

Survey of Unprotected Mooameots in Delhi 

58. DR. A.K. PATEL: 

SHRI C. JANGA REDDY: 

Will the Minister of WATER RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether any systematiC survey of 
Delhi·s unprotected monuments has been 
made by the Archaeological Survey of India 
or by Delhi's Department of Archaeology; 

(b) if not, tbe reasons therefore; and 

(c) the present state of these monuments? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI KRISHNA SABI): 
(a) No, Sir. 

(b) A Jist of monuments in Delhi com-
piled and published between 1916 and 1922 
is already available. 

(c) The Archaeological Survey of India 
is responsible for the maintenance of 164 
monuments and sites in Delbi which are 
under Central protection. It has not surveyed 
the present condifion of the unprotected 
monuments. 

Ioyolvemeot of Voluntary OrganisatioD! 
in Eradication of Leprosy 

59. SHRI MOHANBHAI PATEL 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether any voluntary organisations 
are engaged in tbe leprosy eradication 
programme ; and 

(b) if so. the details thereof and the 
assistance given by Government to those 
agencies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPA-
ROE) : (a) and (b). Statement showing the 
names of the voluntary organisations gotting 
financial assistance from tbe Central Gove-
rnment for the Implementation of tbe 
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National Leprosy Eradication Programme 
and the amount sanctioned to them is given 
below. 

STATEMENT 

STATEMENT SHOWING THE GRANTS-
IN-AID TO VOLUNTARY ORGANI-

SATIONS FOR S.B T. SCHEME 
DURING 1985-86 

s. 
No. 

1 

Name of tbe 
Organisation 

2 

ANDHRA PRADESH 

1. Hind Kusht Nh,aran 
Sang, Karim Nagar 

2. Leprosv M i~sion 
Hospital, Vizianagaram 

BIHAR 

3. Santa1 Paharia Seva 
Mandal~ Baidyanath, 
D~oghar 

4. Rajendra Leprosy 
Control and Research 
Institute Mairwa 
(Siwan) 

4.1 Singhbhum Navjivan 
MandaI. Ghatsh Jla 

5. Kusht Seva Samiti, 
Kapasia 

6. Gandhi Kusht Nivaran 
Pratisbthan, Rohtas 

7. Bharat Sevashram 
Sangh, Jamshedpur 

GUJARAT 

8. Baroda Distt. Anti-
Leprosy Association, 
Barodo 

MAHARASHTRA 

9. Kothara Leprosy 
Hospital, Amarvati 

Grant-in-aid 
sanctioned 

during 
198 -86 

3 

1,55,172 

1,83,585 

8,35,703 

13,98,810 

1,75,000 

2,80,950 

4,91,607 

3,37,JO I 

2,02,382 

17,833 

1 2 

10. Maharashtra Lot Sewa 
MandaI, NA VELI, 
Nanded 

11 . Haytbomtbawita 
Memorial Leprosy 
Services, Kapl 

12. Rishardsan Leprosy 
Hospital, Miraj 

KERALA 

13. Holy Cross Convent, 
Kottayam 

14 Damion Leprosy 
Institute, Tricbur 

15 St. Francis Leprosy 
Centre, Serratally 

16. Poor Leprosy 
Hospital, Serratal1y 

K.c\RNATAKA 

17. Janta Trust, Yadagir 

MADHYA PRADESH 

]8. Gandhi Memorial 
Leprosy Foundation, 
Balrampur 

TAMIL NADU 

19. Christian Fellowship 
Leprosy Hospital 

20. Rewthakkuppam 
Benerijack Rural 
Centre Surrovile 

21. Dayapuram Leprosy 
Centre, Manamudurai 

22. K umbakanam Hindu 
MIssion Hospital, 
Kumbakanam 

23. Leprosy Mission 
Hospital, Vadathorai, 
Salur 

UTTAR PRADESH 

24. Purvanchal Seva Sangb 
Deoria 

3 

12,220 

1,63,824 

85,610 

54,894 

1,91,196 

8,9,314 

2,09,650 

J ,55,795 

1,00,000 

3,25.826 

80,600 

50,105 

1,00,000 




